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1. 

2. 

CP No.18/ND/2010 

 Sh. Saurabh Srivastava, Advocate for the applicant and Sh. Alok Tripathi, 

Advocate for the respondent is present.  

 Ld. Counsel for the applicant sought two weeks time for filing rejoinder. 

Prayer is allowed. Rejoinder may be filed within two weeks with a copy in advance 

to the opposite party.  

 List the matter on 15
th
 October, 2018 for hearing.  
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